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CENTRAL ELECTRICITY REGULATORY COMMISSION
NOTIFICATION
New Delhi, the 28th July, 2021

No. L-1/257/2020/CERC.—Whereas the Central Electricity Regulatory Commission (Power Market)
Regulations, 2021 was, on 16.6.2021, published in the Gazette of India Extraordinary (Part-111, Section 4, No. 241).

Whereas, the Clause (2) of Regulations 1 of the said regulations provides that the Regulations shall come into
force from the date to be notified separately by the Commission.

And, now, therefore, it is notified that the Central Electricity Regulatory Commission (Power Market)
Regulations, 2021 shall come into force with effect from 15.08.2021.

SANOJ KUMAR JHA, Secy.
[ADVT .-111/4/Exty./191/2021-22]
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